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- kklu«lm bwa given by mo lndim Council

ofAm!tm! Research to the palli aksha
Sadan  during 1974-72 for
Bmlslmn. Eguipment, Books, Staff:Quarters
and povelopment of :Farm. - The. recurring
expendituze on the, Palli Siluhl Saianis met

put of the. maintenance grant given by the
University Grants. Commission to the
Bnlvmny. .

Damd of all Bengal Teachers’ Anociltion,
-7 Darjesling Bnnch

' 2048. SHR1I GADADHAR SAHA :
R SHRI R. P, DAS

- 'Will ‘the Mimster of EDUCATION

AND SOCIAL WELFARE be plcased to
state ©

(a) whether the All Beangal Teachers'

Association ‘Darjecling Bra.nch has submit-
ted ® six-point charter of demands to the
D!ii:ﬂ_ct Inspector of Schools recently ;

~(b) the main demands of the teachers ;
and

(c) the ateps taken by Government to
meet their demands ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SQCIAL - WELFARE AND IN THE DE-
PARTMENT OF CULTURE (PROF. D.P.
YADAVA) : (3) to (¢), The information is
being collected from the State Government
and -will be placed on the Table of the

Sabha as soon as received,

Semlmr on Present Processing of Planaing
for Cooperative Developmevt heid in
Poona on October, 1971

2049 SHR! P. M, MEHTA : Wil the
Mhmm of AGRICULTURB be pleased to
atate s

(a} whcﬂm a.threc-day Seminar on the
. pmm processing of Plansing for Coopera-
udwa!opment at different. jevels, and by

o qsmgqm _aaetme- was heid - in Poonl on

eb)l ir m, !he :uumu ducmsed and

~Laboratory

(c) mc mlon takan thm"l _
”l‘HB M‘HN!S’!BR OF B'I'ATE IN Tl-m :
MINISTRY OF ' AGRICULTURE (S8HRI
ANNASAHEB P! SHINDE) : (a) - A'Somi-
nar of “Planning for Cooperative Develop-
ment” was held by the Vaikunth Lai Mohta

-National Institute of Cooporative Training

at Poona from 24th October, 1971 to mu
(ctober, 1971,

(b} The l'ollowiu
cussed

subijects - were dis-

(1) Present process of Planning for
Cooperative development at differ-
ent levels,

(2) Need for Cooperatives Plan for
their own development.

(3) Levels in the Coaperative struc-
' ture at which planning could be
undertaken,

(4) Prerequisites for effective planning
by Cooperative organisations.

(5) lntegration of Plans for Coopera-
tive development with Plans of
General Bconomic Development.

(c) Brief report of the proceedings of the
Seminar has beea circulated. Fuller report
is under preparation. Vaikuath Lal Mshia
National Institution of Cooperative Training
at Poona is requesting National Cooperative
Fedcrations to consider appropriats actior: in
the fight of the conclusions of the seminar,

Shorifall in Kbarif Production M Boller
_ Stock to hold Price Line :

2050, SHRI J.B. PATNAIK .
SHRI BISHWANATH
JHUNJHUNWALA :

Wit} the Minister of AGR.ICULTURB_
be pteaqed to. stute '

(a) wbether any assessment bn bem
made of the hkely lboftfaﬂ in the R)mil

prodnction

(b) whetber the’ baﬂer stocks mn"'b-
sufficient to hold lhe price lim H aad o
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(ci tfnot, wlm lups “the oqycmment

hmtakmintbnmmm ?

: 'I‘HB Mlﬂmk OF STATE IN THE
Mlm" ‘OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDBE) : (a) It s 100

carly to make a realistic asscssment of the

Ukely shortfall in the khanf prodmnon during
1971-72. L

- (h).Yu. 8ir,
(c) Does not arise, R

Statutory Provisicns for Common cadres
in Cu-operetive Institution

2051, SHRI V. MAYAVAN : Will the
Minister of AGRICULTURE be pleased to
state .

(a) whother any of the State Govern-
ments have made statutory provision for the
constitution of common cadres at various
levels and for the different cla,nel of co-
operative institutions ; and

(b) if so, the main features of such a
statutory provision made by any one of the
State Governments ? .

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (SHRI
JAGANNATH PAHADIA): (a) Yes, the
State Govis. of Andhra Pradesh, Madhbya
Pradesh, Maharashtra, Punjab and Orissa,
have. made such statmory provision in their
Cooperatwa Acts,

(b) A copy of the relevant provisions
made in the State Cooperative Societies Acts
of Andhra Pradesh, Madhya Pradesh and
Maharashtra, is placed on the Table of the
Mouse. [Placed 'ini Library. See No.
LT-1154/71)

mmm,of Chesp High Protein Food

2052, SHRI-V. MAYAVAN : ‘Wil
the Munisier of AGNCULTURB be plused
: ‘mmxo. TS _

"‘#

(n) mmor 2 ! mw process ror thé inimu«

. Imm ot muﬂl pmfom i’aod ﬂfm' fmn;-

-ucommdndmons of ;m Gos

158

de-oiled rice bran bas beon develomd by

farmer in Tnmil Nudw ‘

(b) whether American and Wu( German
institutions have evmbed mmut ‘In this pro-
cess, and

@ if s0, what oncouraum( has been
given by the Government to this farmer ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE ( SHRI
ANNASAHEB f. SHINDE) : (a) to (c). The
information is being collected and will bs
laid on the Table of the House,

All India Conference of Manicipsi
Corporations

2053. SHRI V. MAYAVAN : Wil
the Minister of HEALTH AND FAMILY
PLANNING be plened to state @

(a) whether Qovernment have accepted
any of the major recommendations made by
All India Conference of Mumcmli Comora-
tions; and

() If s0, what are these ?

THE DEPUTY MINISTER IN THE MIN-
ISFTRY OF HEALTH AND FAMILY PLA-
NNING (SHRI A. K. KISKU): (a) and (b).
Presumably the reference is to the recom-
mendations made by the Bighth Conference
of Municipal Corporations he!d -at Bombay
on 30th October, 1371, ‘Major recommendas
tions made by the Conference related to en-
qouemam‘of the decision taken in the joint
meeting of the Central Coungil of Loacai
Scif-Government and All_India- Council of
Mayors in. Scptember, 197t in Delhi for
setting up Municipal Finance Commission in
each Staie, suggesting some items to be allo-
cated to local authoriiies for raising ‘resours
ces, steps ta-be taken for “accélerating the
programmes of - sanitatieon, checking urban.
malaria and promoting family planning, uti-
lisation of training facilitics imade  available
by the Centrés of Tuimng ‘and Research in
Munitipal’ Admm»muon etc.  On these
recommendations Becessary action is to' be

. ukcnbyuw mnccmed State. Governments '

Binoe local ;owrn!“ﬂﬂ( is a state subject. The -
nﬁmnw aro b:iq :





